
IN THE HON’BLE NATIONAL GREEN TRIBUNAL,  
PRINCIPAL BENCH, AT NEW DELHI  

Original Application No.586/2025  

IN THE MATTER OF:  -  

Naresh Kumar Yadav         …Applicant  
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MOEF&CC & Ors        …Respondents 
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Through  

 

SUHASINI SEN 
(COUNSEL FOR MOEF&CC) 

R289B, LGF, GREATER KAILASH I NEW DELHI- 110048 
TEL: +91-96500 96066, +91-9953049776,  

suhasini@rschambers.net, office@rschambers.net  

 

New Delhi  

Date – 30.03.2026  
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